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UNDER SEC'IION 24I -242 OI,- COMPANII.]S AC'I" 2OI3

Applicant/Petitioncr

VS.

M/s Prestige City Developers Pvt. [,td. & Ors.
..... Respondent

Order delivered on 29.08.2019

Conam: DR. POONDI-A BI{ASKARA MOIIAN, JUDICIAI lU}.\f RI.-R

STI. RAGIIU NAYYAR, TECI{NICAI, M},MBT-R

In the matter of:

M/s Dinesh Kumar.Ialan & Ors.

I'i'or Pctitioner (s)

For Respondent(s)

(sIrRI ILACIIU NAYYAR)
'T ILC I I NICAL NIE MB T-] R

: Amol Vyas, Aciv.

: Yash Sharma, Adv.

ORDER

'fhe learned counsel tbr both the parlies are present. Lcarned counsel ri.ri-

the respondent requests for shor-t adjoumment. Post thc nrattcr on 16.0., 201c).
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